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facing problems regarding selling the
surplus stocks of paddy with them.

Now the Central Government and
the Punjab government should come
to an understanding between them-
of paddy in the state. If it is not done,
selves in purchasing al! the surpluses
soon, there will be frustratior, among
the agriculturists and there will be a
set-back to the increaseg production
of paddy.

Meanwhile the government should
explore the posibilities of ex-
porting rise, especially finer varieties
of rice in-larger quantities so as to
help the agriculturists.
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MR. DEPUTY-SPEAKER: Certain
things which nave been rsad by you
have not been approved by the
Speaker. Only those things which
have been approved by the Speaker
will go on record. This is for your
information.
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